
Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

2335 184 2519 149 12 161 201 14 215 2283 182 2465

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

9 3 12 68 8 76 15 0 15 29 15 44

Civil Criminal Total Civil Criminal Total Civil Criminal Total Civil Criminal Total

3644 2688 6332 282 112 394 162 121 283 3764 2679 6443

Civil Cril Total Civil Cril Total Civil Cril Total Civil Cril Total

11 11 22 460 261 721 19 8 27 507 226 733

SUPERINTENDENT: STATEMENT

REGISTRAR (JUDL.)

Disposal of cases which are 

more than 5 years old 

during the month

Pendency of cases which 

are more than 5 years old at 

the end of the month

Disposal of cases which are 

more than 10 years old 

during the month

Pendency of cases which 

are more than 10 years old 

at the end of the month

Disposal of cases which are 

more than 5 years old 

during the month

Pendency of cases which 

are more than 5 years old at 

the end of the month

Disposal of cases which are 

more than 10 years old 

during the month

Pendency of cases which 

are more than 10 years old 

at the end of the month

SUBORDINATE COURTS OF MANIPUR

Opening Balance
Institution during the 

month
Disposal during the month

Closing balance at the end 

of the month

HIGH COURT OF MANIPUR

AT IMPHAL

OPENING BALANCE, INSTITUTION, DISPOSAL AND PENDENCY OF MAIN CASES  IN 

THE HIGH COURT AND SUBORDINATE COURTS OF MANIPUR FOR THE MONTH OF 

AUGUST, 2019

HIGH COURT OF MANIPUR

Opening Balance
Institution during the 

month
Disposal during the month

Closing balance at the end 

of the month


